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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 14.06.2021 (MONDAY) 

COURT – III (VIRTUAL MODE) 

10:30 AM  
 

 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

For Directions 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 594 - 

595 of 2020 
 

G. Vinod  

Vs. 

Venkataraman Jayagopal & Anr. 

 
 

 

Satish Pandey Goutham 

Shivshankar 

Murali Ananthsivan 

-R1 

Abhijit Atur-R2 

2.  Comp. App. (AT) 

(Ins) No. 788 of 

2020 

 
 

Vijender Goel 

Vs. 

VMA Chemicals Pvt. Ltd. 

Sanjay Kr. Maria R.P. Singh 

Prabhat Kumar 

3.  Comp. App. (AT) 

(Ins) No. 1090 of 

2020 

Uco Bank  

Vs. 

Xenitis Infotech Ltd. 

 
 

Partha Sil  Abhijit Banerjee 

4.  Comp. App. (AT) 

No. 54 of 2020 

 

AI- Sami Agro Products Pvt. Ltd. & 

Ors. 

Vs. 

Duan Hongli & Anr. 

 
 

Aaditya A. Pande   

5.  Comp. App. (AT) 

No. 87 of 2020 

Indus Motor Company Pvt. Ltd. & Ors. 

Vs. 

T.P. Anilkumar & Ors. 

 
With 

Angad Varma G.V. Anand 

Bhushan-R1 

Abhishek K. Jain-R2 

Ravi Chandran K. S. 

6.  Comp. App. (AT) 

No. 204 of 2020 

 

 

Indus Motor Company Pvt. Ltd. & Ors. 

Vs. 

T.P. Anil Kumar & Ors. 

 

Angad Varma  Avinash Krishnan 

Ravi 

7.  Comp. App. (AT) 

No. 88 of 2020 
 
 
 

Manmohan Singh Anand 

VS. 

Registrar of Companies & Anr. 
 

 

 
 

Raghunatha 

Sethupathy 

Vijay Joshi-R1 
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